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1. 12.10 PM The Chair welcomed the Members and requested them to behave gracefully in the 
House and regularly attend the sittings of the Budget Session in the House. 
 

2. 12.11 PM Obituary Reference : 
The House paid deepest condolence to the persons who lost lives in the earthquake in 
Turkey and Syria on 06/02/2023.  The House also expressed its sympathies to displaced 
persons in the earthquake. 
The House observed two minutes silence as a mark of respect in the honour of departed 
souls. 

 

3. 12.12 PM Congratulatory Message : 
The House congratulated Sh. S.S. Rajamouli, Director, Shri MM Keeravaani, Music 
Composer and Shri Chandrabose, Lyricist of RRR Movie for winning Oscar Award for 
the best original song “Naatu Naatu”. 
The House also congratulated Kartiki Gonsalves, Director and Guneet Monga, 
Producer for winning Oscar Award for their documentary short film “The Elephant 
Whisperers”. 
 

4. 12.14 PM Laying of Hon’ble Lieutenant Governor’s Address: 
Secretary, Legislative Assembly laid copy of English & Hindi version of the Address 
delivered by Hon’ble Lieutenant Governor on the Table of the House. 
 

5. 12.15 PM Presentation of Report : 
Smt. Rakhi Birla, Hon’ble Deputy Speaker presented the Fifth Report of Business 
Advisory Committee. 

6. 12.15 PM Election of Financial Committees :  
Shri Arvind Kejriwal, Hon’ble Chief Minister moved the following motion: 
 “That the Members of this House do proceed to elect in the manner required under 
Rule 192(2), Rule 194(2) and Rule 196(2) of the Rules of Procedure and Conduct of 
Business in the Legislative Assembly of National Capital Territory of Delhi, nine 
Members each from amongst themselves to serve as Members of the Committee on 
Public Accounts, Committee on Estimates and Committee on Government 
Undertakings beginning from 1st April, 2023”.  
The Motion was put to vote and adopted by voice vote. 
 

7. 12.16 PM Shri Saurabh Bharadwaj, Hon’ble Minister drew the attention of the Chair 
regarding disorderly conduct of the Members of the Opposition Party at the 
commencement of Hon’ble LG Address which was in violation the Code of Conduct 
and moved a motion that the said matter be referred to Committee on Ethics. 
The Motion was put to vote and adopted by voice vote. 
 

8. 12.18 PM The Chair adjourned the House upto 11.00 AM on Monday, 20 March 2023. 
 

Delhi  
17 March, 2023   

 Raj Kumar 
Secretary 

 
 




